
 

1 
 

   NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
          6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

                     DAILY CAUSE LIST DATED 28.04.2026 (TUESDAY) 

                                   CHENNAI BENCH (HYBRID MODE) 

                                               10:30 AM 

Click here to join VC 

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial), 

     Hon’ble Mr. Jatindranath Swain, Member (Technical) 
 

Note: No Mention will be permitted without prior consent of the other side. 

 

For Admission (Fresh Cases) 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
1.  Comp App (AT) (CH) 

(Ins) No. 250/2026 

For Direction 
IA No. 695/2026 
 

Lakshminarasimha Oil 
Mills Pvt Ltd & Anr. 

Vs 
Northern Power 
Distribution Company 
of Telangana 

Mr. Bendi Raviteja   

 

Defective Cases 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
1.  Comp App (AT) (CH) No. 

11/2026 
For Direction 
IA No. 193/2026 
For Exemption 
IA No. 194/2026 
Delay in refiling 
IA No. 195/2026 
For Condone Delay 
IA No. 196/2026 
(With defects) 

MB Gupta HUF 
Through its Karta 
Mahesh Chand Gupta 
& 103 Ors. 
Vs 
East Coast Steel Pvt 
Ltd 

Ms. Ruchika 
Dhandhania 

 

2.  Comp App (AT) (CH) 

(Ins) No. 240/2026 
For Additional Docs 
IA No. 681/2026 
For Stay 
IA No. 682/2026 
(With defects) 

Ashok Kriplani, 

Erst. RP, Dreamz Infra 
India Ltd 
Vs 
Konduru Prasanth 
Raju, RP, Dreamz Infra 
India Ltd 
  

Mr. Ashok Kriplani  

3.  Comp App (AT) (CH) 

(Ins) No. 234/2026 
For Stay 
IA No. 652/2026 
For Condone Delay 
IA No. 653/2026 
(With defects) 

The Assistant 

Commissioner of 
Central Tax, CGST 
Vs 
Vasan Healthcare Pvt 
Ltd & Anr 

Mr. Sayi Srujan Tayi  

4.  Comp App (AT) (CH) 

(Ins) No. 236/2026 
For Condone Delay 
IA No. 666/2026 
For Exemption 
IA No. 667/2026 
For Stay 
IA No. 668/2026 
(With defects) 
 

The Assistant 

Commissioner of 
Central Tax, CGST 
Vs 
Vasan Healthcare Pvt 
Ltd & Anr 

Mr. Sayi Srujan Tayi  

https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994
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5.  Comp App (AT) (CH) 
(Ins) No. 235/2026 
For Condone Delay 
IA No. 654/2026 
For Stay 
IA No. 655/2026 

 
(With defects) 
 

VK Abdul Rahim  
Promoter, Financial 
Creditor & Suspended 
Managing Director of 
Sargam Builders Pvt 
Ltd 

Vs 
CA Jasin Jose, 
RP/Liquidator of 
Sargam Builders Pvt 
Ltd & 2 Ors. 
 

Mr.Babu Karukapadath  

6.  Comp App (AT) (CH) 
(Ins) No. 252/2026 

For Stay 
IA No. 697/2026 
For Exemption  
IA No. 698/2026 
 
(With Defects) 

Arjun Govind 
Raghupathy, 

Suspended Director of 
BGR Energy Systems 
Ltd 
Vs 
National Asset 
Reconstructions 
Company Ltd & Anr. 

Mr. Pradeep Joy Sagar Associates 
For Caveator 

 

For Orders 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
7.  Comp App (AT) (CH) 

(Ins) No. 469/2024 
For Stay 
IA No. 1282/2024 
For Additional Docs. 
IA No. 1283/2024 
 

Ashok Chattaraj, 

Director of Siesta 
Hospitality Services Ltd 
Vs 
Vistra ITCL (India) Ltd 
& Anr 

Ms. Priyadarshini 

Natarajan 

Mr. Abhijit Atur- R1 

8.  IA No. 1569/2025 
(For Additional Docs) 
in 
Comp App (AT) (CH) 
No. 77/2025 
For Direction 
IA No. 759 & 760/2025 

Dandamudi Estates & 
2 Ors. 
Vs 
Narasimha Vara 
Prasad Anala & 19 Ors 

WITH 

Ms. Deepika Murali Mr. K Manivannan R1 

9.  Comp App (AT) (CH) 
No. 82/2025 

For Stay 
IA No. 793/2025 

Dream Resorts 
Vs 

Narasimha Vara 
Prasad Anala & 21 Ors 

WITH 

Mr. Bhagvath 
Krishnan PMN 

Ms. Deepika Murali 
R8 R9 R13 

10.  Comp App (AT) (CH) 
No. 104/2025 
For Stay 
IA No. 1174/2025 

LR Subba Reddy & 3 
Ors 
Vs 
Narasimha Vara 
Prasad Anala & 18 Ors 

Mr.Ramasubramaniam 
Raja 

Ms. Deepika Murali  
R910 R13 

11.  Contempt Case (AT) No. 
4/2025 
in 
Comp App (AT) (CH) 
No. 45/2025 
For Stay 
IA No. 545/2025 
For Interim Relief 
IA No. 546/2025 

Annam Srinivas & 
4 Ors 
Vs 
Narasimha Vara 
Prasad Anala & 67 Ors 

WITH 

Mr. Polkampally 
Pavan Kumar Rao 

Mr. CV Shailandran 
R1 
Mr. Adarsh Ramanujan 
R4 

12.  Contempt Case (AT) No. 
5/2025 
in 
Comp App (AT) (CH) 
No. 51/2025 
For Stay 
IA No. 578/2025 

Depur Shiv Shashank 
Naidu & 3 Ors. 
Vs 
Narasimha Vara 
Prasad Anala & 10 Ors 

WITH 

Mr. Y Suryanarayana Mr. CV Shailandran 
R1 
Mr. Adarsh Ramanujan 
R4 
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13.  Comp App (AT) (CH) 
No. 56/2025 
For Stay 
IA No. 610/2025 

Teegala Sarala Rao 
Vs 
Narasimha Vara 
Prasad Anala & 10 Ors 

WITH 

Mr. Krishna Dath Mr. CV Shailandran 
R1 

14.  Comp App (AT) (CH) 

No. 57/2025 
For Stay 
IA No. 617/2025 

S. Venkateshwar 

Reddy & Anr. 
Vs 
Narasimha Vara 
Prasad Anala & 69 Ors 

WITH 

Ms. Anusha Moturi 

Ms. Lakshana 
Viravalli 

Mr. CV Shailandran 

R1 

15.  Comp App (AT) (CH) 
No. 60/2025 
For Stay 
IA No. 639/2025 

Sowmya Amuluru & 
Anr 
Vs 
Narasimha Vara 
Prasad Anala & 11 Ors 

WITH 

Mr. M Maharshi 
Viswaraj 

Mr. CV Shailandran 
R1 

16.  Comp App (AT) (CH) 
No. 61/2025 
For Stay 
IA No. 640/2025 

Lakshmi Narayana 
Prasad Nunna & Anr. 
Vs 
Narasimha Vara 
Prasad Anala & 10 Ors 

WITH 

Mr. M Maharshi 
Viswaraj 

Mr. CV Shailandran 
R1 

17.  Comp App (AT) (CH) 
No. 62/2025 
Interim Relief 
IA No. 641/2025 
For Stay 
IA No. 642/2025 

A Venkat Reddy 
(Deceased) & 5 Ors. 
Vs 
Narasimha Vara 
Prasad Anala & 71 Ors 

WITH 

Mr. Rahul 
Unnikrishnan 

Mr. CV Shailandran 
R1 

18.  Comp App (AT) (CH) 
No. 63/2025 
Interim Relief 
IA No. 645/2025 
For Stay 
IA No. 646/2025 

B. Adinarayana Rao 
Vs 
Narasimha Vara 
Prasad Anala & 71 Ors 

WITH 

Mr. Polkampally 
Pavan Kumar Rao 

Mr. CV Shailandran 
R1 

19.  Comp App (AT) (CH) 
No. 87/2025 
For Stay 
IA No. 823/2025 

Sneha Enterprises 
Vs 
Narasimha Vara 
Prasad Anala & 70 Ors 

Ms. Shireen Sethna 
Baria 

Mr. CV Shailandran 
R1 

20.  Comp App (AT) (CH) No. 
154/2025 
For Stay 
IA No. 1627/2025 

Bongu Bhima Rao & 
Anr. 
Vs 
Narasimha Vara Prasad 

Anala & 69 Ors. 

Mr. D Narendar Naik  

21.  IA No. 303/2026 
(For Additional Docs.) 
in 
Comp App (AT) (CH) 
(Ins) No. 352/2025 

SREI Equipment 
Finance Ltd 
Vs 
Vijay Engineering 
Equipment India Pvt 
Ltd 

Mr. Anant Merathia Mr. Thriyambak J 
Kannan 

22.  IA No. 302/2026 & 
02/2023 
(For Additional docs.) 
In 
Comp App (AT) (CH) 
(Ins) 02/2023 

SREI Equipment 
Finance Ltd. 
Vs 
Vijay Engineering 
Equipment India Pvt 
Ltd 

Mr. Anant Merathia Mr. Thriyambak J 
Kannan 

23.  IA No. 276/2026 
(Contempt Appl.) 

in 
Comp App (AT) (CH) 
(Ins) No. 357/2025 
For Exemption 
IA No. 1070 & 
1071/2025 

Savitri Telecom 
Services 

Vs 
Lookman Electroplast 
Industries Ltd 

Mr. Adarsh Rai Mr. Dhruv Gupta 
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24.  IA No. 1304/2025 
(For Stay) 
in 
Comp App (AT) (CH) 
(Ins) No. 457/2025 
 

A Joseb Raj 
Stakeholder & Personal 
Guarantor of Oceanic 
Edible International Ltd 
Vs 
PR Raman, Liquidator 

Oceanic Edibles 
International Ltd & Anr 

Mr. J Manivannan Mr. P Elayarajkumar 
R1 
Mr. S Karthikeyen R2 

25.  IA No. 1745/2025 
(For Stay) 
in 
Comp App (AT) (CH) 
(Ins) No. 629/2025 
For Exemption 

IA No. 1743/2025 

SGK Agencies Pvt Ltd 
Vs 
Bremels Rubber 
Industries Pvt Ltd & 
Anr. 

Mr. VV Sivakumar Mr. Abhishek Sriram 
R2 

 

For Admission (After Notice) 
 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
26.  TA (AT) No. 120/2021 

(Comp App (AT) No. 
350/2019) 

S.R. Mohan & Anr. 
Vs 
Duvalla Deekshitulu & 
10 Ors 
 

Mr. Kiran BS Mr. Ankur Mittal- R7 
Mr. Nishanth Patil R11 

27.  Comp App (AT) (CH) 
No. 11/2021 

Anjana Sanghi & 2 Ors 
Vs 

3A Capital Services Ltd 
& 11 Ors. 

WITH 

Mr. Y Suryanarayana Mr. Akash Singh - R1 
Mr. Anirudh Wadhwa 

R12 

28.  TA (AT) No. 294/2021 
(Comp App (AT) No. 
07/2021 
For Exemption 

IA No. 78 & 79/2021) 
For Urgent Listing 
IA No. 1729/2025 

Samruddhi Investors 
Services Pvt Ltd 
Vs 
3A Capital Services 

Ltd. 
WITH 

Mr. Anirudh Wadhwa Mr. Akash Singh- R1 
Mr. Y Suryanarayana 
R2- R5 

29.  TA (AT) No. 123/2021 
(Comp App (AT) No. 
224/2020 
For Interim Relief 
IA No. 2818/2020) 

3A Capital Services 
Limited 
Vs 
Sanghi Spinners India 
Limited & 11 Ors. 

WITH 

Mr. Akash Singh Mr. Y Suryanarayana 
R1- R4 

30.  TA (AT) No. 124/2021 
(Comp App (AT) No. 
225/2020 
For Interim Relief 
IA No. 2820/2020) 

3A Capital Services 
Limited 
Vs 
Sanghi Spinners India 
Limited & 10 Ors. 

Mr. Akash Singh Mr. Y Suryanarayana 
R1- R4 

31.  Comp App (AT) (CH) 
(Ins) No. 340/2024 
For Exemption 
IA No. 924/2024 
For Stay 
IA No. 925/2024 
For Direction 
IA No. 926/2024 

T. Jayamohan 
Vs 
State Bank of India, 
SAMB 

WITH 

Mr. DO Kaviyanathan Mr. R Sugumaran 

32.  Comp App (AT) (CH) 
(Ins) No. 341/2024 
For Direction 
IA No. 927/2024 
For Stay 
IA No. 928/2024 
For Exemption 
IA No. 929/2024 

T. Jayananth 
Vs 
State Bank of India, 
SAMB 

Mr. DO Kaviyanathan Mr. R Sugumaran 
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33.  Comp App (AT) (CH) 
(Ins) No. 67/2025 

Meja Urja Nigam Pvt 
Ltd 
Vs 
Sutanu Sinha, 
Liquidator of IVRCL 
Ltd 

Mr. Avinash Krishnan 
Ravi 

Ms. Mily Ghoshal 

34.  Comp App (AT) (CH) 
(Ins) No. 117/2025 

D Srinivasa Rao 
Personal Guarantor of 
Priyaranjani Fibres Ltd 
Vs 
Omkara Assets 
Reconstruction Pvt Ltd 
& Anr 

Mr. D Srinivasa Rao 
Party-in-person 

Mr. T Ravichandran 
R1 

35.  Comp App (AT) (CH) 
(Ins) No. 440/2025 
For Stay 
IA No. 1256/2025 

Income Tax Dept. 
Tax Recovery Officer 
Central I, Chennai 
Vs 
Canara Bank & Anr. 
 

Mr. Raj Kumar 
Jhabakh 

Mr. Varun Srinivasan 
R1 
Ms. Naga Harshitha B 

36.  Comp App (AT) (CH) 
(Ins) No. 444/2025 
For Stay 
IA No. 1274 & 
1275/2025 

VK Rajeev 
Suspended Director, 
Kumarakom Aqua 
Serene Pvt Ltd 
Vs 
Kerala State Industrial 
Development 
Corporation Ltd & Anr 
 

Mr. TK Bhaskar Mr. Akhil Suresh R1 
Mr. Sankar P Panicker 
R2 

37.  Comp App (AT) (CH) 
(Ins) No. 476/2025 

Aarti Drugs Limited 
Vs 
Pegasus Farmaco 
(India) Pvt Ltd 
 

Mr. KS Shankar 
Chakrapani 

 

38.  Comp App (AT) (CH) 
No. 16/2026 

Ramaswamy 
Ramanujam 
Vs 
Evenforce Technologies 
Pvt Ltd & 3 Ors 

WITH 

Mr. Rohith R Kamath  

39.  Comp App (AT) (CH) 
No. 17/2026 

Ramaswamy 
Ramanujam 
Vs 
Evenforce Technologies 
Pvt Ltd & 3 Ors. 

Mr. Rohith R Kamath  

40.  Comp App (AT) (CH) 
(Ins) No. 20/2026 
For Stay 
IA No. 51/2026 

Department of GST & 
Central Excise, Trichy 
Vs 
C. Prabakaran 
Liquidator of Vasan 
Construction Company 

Pvt Ltd & 2 Ors. 

Mr. P Rajkumar 
Jhabakh 

 

41.  Comp App (AT) (CH) 
(Ins) No. 122/2026 
 

State Bank of India 
Vs 
Madhucon Toll 
Highways Ltd 

WITH 

Mr. Pranava Charan  

42.  Comp App (AT) (CH) 
(Ins) No. 125/2026 

 

State Bank of India 
Vs 

Madhucon Infra Ltd 

Mr. Pranava Charan  

43.  Comp App (AT) (CH) 
(Ins) No. 139/2026 
For Stay 
IA No. 419/2026 
For Exemption 
IA No. 421/2026 

Paidi Rakesh Reddy, 
Successful Bidder for 
Land & Building & Anr. 
Vs 
Shri Maruthi Textiles 
Ltd, Rep by Liquidator 
Narender Gandhari 

WITH 

Mr. Jerin Asher Sojan  
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44.  Comp App (AT) (CH) 
(Ins) No. 141/2026 
For Stay 
IA No. 424/2026 

Shri Maruthi Textiles 
Liquidator of Shri 
Maruthi Textiles Ltd 
Vs 
Shri Maruthi Textiles 
Liquidator of Shri 

Maruthi Textiles Ltd 

Mr. VVSN Raju  

 

For Hearing  

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for  

Respondents 
45.  Comp App (AT) (CH) 

(Ins) No. 10/2022 
For Stay 
IA No. 23/2022 

Punjab National Bank 
& Anr. 
Vs 
Vijay Kumar Gunda, 
Liquidator of Farmers 
Pulse Pvt Ltd & Anr 

Mr. Varun Srinivasan Mr. NP Vijaykumar R1 

46.  Comp App (AT) (CH) 
(Ins) No. 17/2022 

Aegis Steel Cast 
Vs 

PEE Industrial Valve 
Pvt Ltd 

Mr. Dhiren R. Dave 
PCS 

Mr.T Durga Prasad, PCS 

47.  Comp App (AT) (CH) 
No. 106/2022 

PM Johny 
Vs 
KJ Paul & 3 Ors 

Mr. Sriram 
Venkatavaradan 

Mr. Prasad Vijayakumar 
Dr. KS Ravichandran 
R1- R3 

48.  Comp App (AT) (CH) 
(Ins) No. 283/2022 

State Bank of India 
Rep by Asst. General 

Manager, SAMB, 
Chennai 
Vs 
Nathella Sampath 
Chetty & Co 

Mr.K Chandrasekaran Mr. Raghuram Cadambi 

49.  Comp App (AT) (CH) 
(Ins) No. 318/2022 
For Stay 
IA No. 673/2022 
For Exemption 
IA No. 674/2022 

Chief Executive Officer 
Vs 
P. Sriram, Liquidator of 
Bharat Coal Chemicals 
Ltd. 

Mr. Saai Sudharsan Mr.S Sathiyanarayanan 

50.  Comp App (AT) (CH) 
(Ins) No. 71/2023 
For Urgent Hearing 
IA No. 255/2023 
For Stay 
IA No. 256/2023 

EM Najeeb Ellias 
Mohammed, Personal 
Guarantor of Green 
Gateway Leisure Ltd. 
Vs 
Union Bank of India & 
Anr 

WITH 

Dr. KS Ravichandran, 
PCS 

Mr. Varun Srinivasan R1 

51.  Comp App (AT) (CH) 
(Ins) No. 175/2024 
For Stay 
IA No. 474/2024 

EM Najeeb Ellias 
Mohammed, Personal 
Guarantor of Green 
Gateway Leisure Ltd. 
Vs 
Union Bank of India & 
Anr 

Mr. Mayan H Jain Mr. Varun Srinivasan R1 

52.  Comp App (AT) (CH) 
(Ins) No. 433/2023 
For Exemption 

IA No.1334 & 
1335/2023 

PRG Buildcon India Pvt 
Ltd 
Vs 

Riddhima Estates Pvt 
Ltd 

Mr. CV Shailandhran 
Mr. Jerin Asher Sojan 

Mr. Abhishek Jenasenan 

53.  Comp App (AT) (CH) 
(Ins) No. 20/2024 

Bharat Petroleum 
Corporation Ltd. Kochi 
Refinery 
Vs 
Vinod Balachandran, 
Liquidator of Albanna 

Engineering Pvt Ltd & 
Anr 

Mr. Gautham 
Venkatesh 

Mr. M Sivavarthanan 
R1 
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02.00 PM 

In the Court of Hon’ble Mr. Justice N Seshasayee, Member (Judicial), 

     Hon’ble Mr. Jatindranath Swain, Member (Technical) 
For Hearing (Part Heard) 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for  

Respondents 
1.  Comp App (AT) (CH) 

(Ins) No. 481/2025 
For Stay 
IA No. 1364/2025 
To Vacate Stay 
IA No. 96/2026 
For Direction 
IA No. 131/2026 
 
Part Heard 

UCO Bank Ltd & Anr 
Vs 
Adv. (CA) V Venkata 
Sivakumar, Liquidator 
of Rathna Stores Pvt 
Ltd & 3 Ors. 

Ms. Aishwarya S 
Nathan 

Mr. V Venkata 
Sivakumar 

 

After the above 

 

In the Court of Hon’ble Mr. Justice N Seshasayee, Member (Judicial), 

Hon’ble Mr. Naresh Salecha, Member (Technical) 

For Orders 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
1.  IA No. 902/2025 

(To Recall) 
(With defects) 
in 
Comp App (AT) (CH) 
(Ins) No. 269/2022 

Delay in refiling 
IA No. 903/2025 
(With defects) 

Adv (CA) V. Venkata 
Sivakumar 
Vs 
IDBI Bank Ltd & Anr 

Mr. V Venkata 
Sivakumar 
Party-in-person 

 

 

INSTRUCTIONS FOR SMOOTH VC HEARINGS  

1. Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following 

particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person  

2. In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”. 

3. After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video should 

be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for hearing and 

Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic MUTED.  

4. Detailed instructions for joining video conferencing are made available at:  

https://nclat.nic.in/sites/default/files/2023- 11/Instructions%20for%20joining%20Video%20Conferencing.pdf  

5. The appearance slips may be sent at: itsupport.chennai@nclat.gov.in , vcnclatchennai5@gmail.com  
6. Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.  

7. For any technical support Parties may contact the following officials during the office hours on working days:  

         VC Support – Ms. Anusha, Ms. Hemavathy Krishnan and Mr. Ram Prasath B.  (044-28880500),  

        or through email on e-mail ID: itsupport.chennai@nclat.gov.in , vcnclatchennai5@gmail.com 
 

Copy to:                             By the order of Hon’ble Member (Judicial) 

                                       Chennai Bench 

1. Notice Board 

2. Website: www.nclat.nic.in 
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